IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH
AT HYDERABAD,

0.A.N0.34 of 1992,
Betwzen Dated: 10.4.1995.

V.Sudhaker | coe Applicant
' And

1. Unicn ef India rep. by its Secretary PorMinistry of
Defance, New Dalhi.

2. Tha Scisntific Adviser, Ministry of Defance, Uirector
General of Research and Develepmsnt Organisation,
Ney Delhi,

3, The Directer of Oefence Reasearch and Davelopment Labora-
tory, Kanchanbagh, Hyd,.

Respondents

Ceunsel for the Applicents : Sri. K, Prabhakar Reddy

Counssl for- the Respondsnts : Sri. N,R,Devaraj, Sr. CGsC,

Hon'ble Mr. A.V.Haridasan, Judicial flsmber
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0.A,N0.34 of 1992 Dt., of decision: _\e.iy &
& M.A,N0,150/95,

JUDGEMENT

I As per the Hon'ble Sri A.B. Gorthi, Member (A) [

0 Anéidentical application (0.A.N0.1110/91)
! has been éismissed vide our order dated today. For
) the reasoﬁs stated therein, this 0.A., as also M.A.
i N0.150/95 “are:dismissed.

' ' . VUULSHEHL L0 UsAWNO.1110/1991 shall be read

as . part of judgement in this case.

3. N rneto V
Pm (2.“ /pdﬂ%ﬁ//;”
\'*.B. Gortyi 5 ( A.V, Haridasan )
Member (A) Member (J)
l ; Dated lc Afoy /Qi_y’ "
.Daputy Registrar(Judl.)
kmv
Copy to:=
1. Sacretary for Ministry of Oefence, Unien af India, Neuw
DElhio
2., The Scientific Advisaer, Ministry of Defence, Directar
Ogaira,” ~ ° -

3. The Dlractor of Oefenca Ressarch and Development Labour-
atory, Kanchanbagh Hyd,

R dvecate, QAT, Hyd.
" 4. One copy to Sri. K, Prabha&a@\ﬂfﬁdﬁ {:—&\Em\a.\o E\
5. One copy to Sri, N,R.Devaraj, Sr. 5z,
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7. 0One spares caopy.
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